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our Ambassador from Washington that he 
could not have any appointment with the 
Secretary of 'State there and we could not put 
forward our point of view before the United 
States. 

SHRI M. C. CIIAGLA; Well, I assure the 
hon. Member that both in the United States 
and in the United Kingdom, our diplomatic 
missions are continuously ?ri constantly 
putting forth our pumt of view before the 
British Government and the State Department 
of the United States. I do not want to go into 
the details why I did not ultimately meet Mr. 
Dean Rusk, and to tire this House. But I wag 
given to understand that our Ambassador 
there had some talks with the State 
Department and the State Department was 
fully conversant with our case. 

MR. CHAIRMAN: We now proceed with 
the remaining discussion of the Mid-term 
Appraisal of the Plan. 

MOTION RE REPORT ON THE MID-
TERM APPRAISAL OF THE THIRD  

FIVE  YEAR  PLAN—contd. 

PROP. M. B. LAL (Uttar Pradesh): When 
the Third Plan was being finalised, we hoped 
that very soon State Planning Boards would 
be established and that the Planning 
Commission would be able to function more 
efficiently than it did before. But our 
expectations are, by and large, belied. In most 
of the States, Planning Boards are yet to be 
established and the old State Planning 
Departments are functioning more or less as 
inefficiently and leisurely as before. They 
failed even to supply the Planning Commis-
sion with the necessary information for 
preparing reports which are required to be 
presented to this Parliament. The Planning 
Commission, it seems, for reasons best known 
to itself, is functioning less efficiently and  
more leisurely  than before.    In 

less than two years, it was able to present to 
this Parliament a review of the First Five Year 
Plan but a review of the Second Five Year 
Plan is yet to be prepared and presented to this 
Parliament though about three years have 
elapsed. Even this Midterm Appraisal of the 
Third Five Year Plan cannot be compared 
favourably with the Mid-term Appraisal of the 
Second Five Year Plan. In the Mid-term 
Appraisal of the Second Five Year Plan 
certain important problems such as the 
problem of irrigation and that of the foreign 
exchange requirements were discussed in 
sufficient detail and with sufficient candid-
ness. 

[THE DEPUTY CHAIRMAN in the Chair] 

In this Mid-term Appraisal of the Third Five 
Year Plan there is hardly any discussion of 
any problem with which the country is faced. 
This so-called Mid-term Appraisal, I beg to 
submit, Madam, is at best a progress report on 
physical targets. In the Third Five Year Plan 
Report, many recommendations and 
suggestions were made regarding the 
qualitative improvement of the various 
services as well as industrial and agricultural 
undertakings and projects. No attention worth 
the name has been paid in this Mid-term 
Appraisal to these suggestions and 
recommendations. No attempt has been made 
to ascertain whether any attention was paid by 
the Government to these suggestions and 
recommendations. 

Madam, even as a progress report, it is an 
unsatisfactory report. No doubt the Mid-term 
Appraisal can be said to be better than the 
ordinary annual reports of the departments 
because whereas in these departmental reports 
stress is laid only on achievements, in this 
Appraisal attention has also been invited to 
shortfalls. But, as has been pointed out by Mr. 
Santhanam, a Member of this House, in one 
of his articles in 'The Hindustan Times' this 
appraisal is smothered   "by   common   clap-
traps, 
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pious platitudes    and lame excuses which 
have tended    "to distract the reader from 
making a true appraisal of the changes   that 
have occurred." 

I beg to submit, Madam, that this 
Appraisal cannot claim to be a scientific 
study of our achievements and shortfalls 
even in regard to the physical targets. 
Even for the acceleration of the speed of 
physical developments certain 
suggestions were made in the final report, 
but sufficient attention has not again been 
paid to these suggestions and 
recommendations. 

It is  said in  this report that  the Third Plan  
was intended to make a significant      
advance     towards      the achievement of 
socialism and to   give equal   opportunity  
for   every   citi2en. But no appraisal is 
made of the actual advance in these 
directions.   I beg to submit tbat socialism 
is not a mantram which      only needs     to 
be   chanted repeatedly, or now and then, 
for its realisation.    To   realise   socialism,  
to build up a socialist society or a demo-
cratic socialist order, constant efforts and   
constant   vigilance   are   required to see 
that the programmes decided on for 
building up a democratic socialist order are 
implemented.   But no such attempt is 
made    in this    Appraisal. The National    
Development    Council which took into 
consideration certain suggestions    of    
this   Appraisal    and made certain 
recommendations is also silent on the 
question of building up a democratic    
socialist   society.   This silence  on  the 
part  of the Planning Commission, on the 
part of the National Development Council, 
leads people to feel that the Government 
and the Planning    Commission    are not 
very serious    about    their    objective of a 
democratic socialist order. 

Madam, while we are repeatedly told 
that socialism is being promoted through 
planned economy, many Ministers 
including our distinguished Prime 
Minister often say that thf growth of 
oligopoly is a natural feature of the 
growing economy o underdeveloped    
countries.      If    th 

growth of oligopoly continues and cannot 
be checL d, there is no use of talks about 
democratic socialism. The Planning 
Commission has failed to let us knew 
whether any serious steps have been taken 
by the Government in the last two years 
to check this growth of oligopoly in this 
country, to check the concentration of 
economic power in the private sector of 
large-scale industries. Do we not know 
that nothing of the sort has been done in 
the last two years? Do we not know that 
even the managing agency system, which 
has no place even in the capitalist 
economy of capitalist countries continues 
in this country, continues to be a source 
of exploitation by a handfull of capita-
lists? 

Madam,   it  is  true that  under  the 
Constitution every citizen has    equal 
opportunity.    But when the Planning 
Commission says that the object    of the 
Third Plan is to make a significant advance 
towards equal opportunity for every citizen, 
I am sure the Planning   Commission   
meant   something more than the mere legal 
equality guaranteed under    the Constitu-
tion.    I would like to know in what way in 
the last two years the weaker sections of the 
community    are provided increased 
opportunities, greater facilities    for their    
march    towards equality.    In the final    
report of the Third Five Year Plan it was 
confessed that the weaker sections of the 
community are not being benefited by our 
projects of economic development.   A 
committee appointed under the chair-
manship of   Shri Jayaprakash Narain also    
made   that    statement    after a careful 
study    of the situation.      Wr would have 
liked to know what stepj are taken by the 
Government to ss^e that the weaker 
sections of the community are equally 
benefited or more benefited    by    various    
development schemes   that    are    going 
on in this country.   No attempt in this 
direction has been made by the Planning 
Commission, in  this  Mid-term  Appraisal, 
and I am led to believe that nothing very 
substantial has been done in this direction. 
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Can we say that there has been a 
reduction of inequalities in income or 
there has been a significant advance 
towards industrial democracy?   There ic 
nothing to prove that any significant step 
has been taken to reduce inequalities in 
income between the rich and the poor.    
And in the Mid-term Appraisal  itself it 
has been    confessed that the scheme 
regarding    workers' participation in 
management has not made any significant 
progress.   In the private sector of large-
scale industries the old capitalist attitude 
continues to prevail,    continues to 
determine    the relations between 
employers and employees?      Not    to 
speak    of private undertakings, nothing 
worthwhile has been done to promote 
industrial democracy in the sphere of 
public undertakings?      Even    today    
the    public undertakings   are   
administered   and managed more or less 
in as bureaucratic a fashion as before.   
Distinguished scholars like Professor 
Robson maintain that the company type of 
management of public undertakings 
cannot be the  instrument    of democratic 
socialism.    And yet, most    of the public 
undertakings which are not managed by 
the department, are organised on the 
pattern of company management. 

It is further stated in the Mid-term 
Appraisal of the Third Plan, Madam, that 
the Third Plan was intended to jive a more 
precise content to the social objective of 
the Constitution. We know that these 
social objectives are embodied in the 
Directive Principles of State Policy, and if 
really the Planning Commission thought 
that the Plan was intended to give a more 
precise content, to the social objectives of 
the Constitution, it was its duty to make a 
detailed assessment qf our achievements 
and of our shortfalls in that direction. I 
beg to submit that there has been no 
assessment of our achievements in the 
implementation of the Directive Principles 
of State Policy. 

What are these Directive Principles of 
State Policy and what do they require us 
to do?    They wish us    to 

provide adequate means of livelihood to 
every citizen to see that there has been an 
increase in the standard of living of the 
common man. Can we say that there has 
been any progress in that direction? From 
the report it is but obvious that in the last 
two years we have made hardly any pro-
gress so far as per capita increase in 
income is concerned. There has been an 
increase of 2* 5 per cent, every year in 
national income, and more than 2 per cent, 
per annum increase in the population. 
Consequently, there has been no 
worthwhile increase in per capita income. 
There has been no shift in income from 
the upper classes to the lower classes. 
There has been considerable increase in 
prices "but there has not been adequate 
provision of dearness allowance even to 
industrial workers, not to speak of others. 
Consequently in the last two years there 
has been no increase in the standard of 
living of the common man. On the other 
hand, there might have been some 
deterioration of the economic conditions 
of the poorer sections of the community. 

Equal pay for equal work for both men 
and women is another directive of the 
Constitution. No attention has been paid 
to this question for quit* a long time and 
anybody who knows the conditions of 
India can say that women do not get the 
pay which is allowed to men in the 
various fields. 

Right to work is another important 
objective laid down in the Directive 
Principles. Has any progress been made in 
this direction? Are we in a position to say 
that right to work has been made a reality 
for every citizen in this country? The 
Government was conscious of its own 
limitations and therefore, the Government 
only said that unemployment would be 
reduced. Has unemployment been 
reduced or kept stationary? Not more than 
50 per cent. of new entrants in the labour 
force are being absorbed in gainful 
employment. 

The situa'tion is    particularly    dis-
quieting in respect    of the    educated 
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classes and the agricultural sector. As ia 
pointed out in the Mid-term Appraisal, 
the total numbers on the live registers, 
with qualifications Matriculation and 
above increased from 3.7 lakhs in June 
1961 to 7.8 lakhs in June 1963. Thus in 
two years the unemployment amongst the 
educated has increased by more than 35 
per cent. 

Conditions are worse so far as the 
agricultural sector is concerned. The 
Planning Commission no doubt expects 
some increase in agricultural 
employment. But it is likely to be of a 
marginal character. While the progress of 
schemes, both for reclamation and 
resettlement on agricultural was as is 
admitted in the Mid-term Appraisal, very 
slow, the employment treated by rural 
works programmes was not much. It is 
reported in the Appraisal that 
employment was created in terms of man-
days up to 75 lakhs, which means 
employment to some 15,000 workers for 
250 days a year. From this it is obvious 
that there has been a considerable 
increase in unemployment in the rural 
sector. 

Madarn, the Directive Principles of 
State Policy requires us to provide public 
assistance in cases of unemployment in 
old age. The Planning Commission, 
neither in its Third Five Year Plan report 
nor in its Mid-term Appraisal, has naid 
any worthwhile attention to this 
particular problem. 

THE DEPUTY CHAIRMAN: You may 
continue later. The House stands 
adjourned till 2. SO P.M. 

The House then adjourned for 
lunch at half past one of the 
clock. 

The House reassembled after lunch sit 
half past two of the clock, THE DEPTJTY 
CHAIRMAN in the Chair. 

PROF. M. B. LAL: Madarn, I wss 
saying that the Planning Commission in 
its appraisal of the Third Five Year 

Plan made a wide assertion that tbe plan 
was intended to concretise fb* social 
objectives of the Constitution but the 
Planning Commission did not Iry to find 
out whether any progress in that direction 
was made in the last two years. I must 
point out that the Directive Principles of 
the State Policy which lay down the 
social objectives of the Constitution 
require the State to secure by suitable 
legislation or economic organisation or in 
any other way to all workers, agricultural, 
industrial and others, "a living wage, 
conditions of work ensuring a decent 
standard of life and fuE enjoyment of 
leisure, social and cultural opportunities". 
Not to speak of the living wage, even 
minimum wage is not assured to 
agricultural workers and to-day the 
economic condition of the agricultural 
workers is worse ttaaa what it was, I 
should say, even two years before. Their 
conditions are constanly deteriorating. 

On village housing schemes less than 
25 per cent, of the Plan provision is 
likely to be spent in the first three years 
of the Third Plan according to the 
appraisal itself. 

Again the Directive Principles af the 
State Policy require the State ts promote, 
with special care, the educational and 
economic interests of the weaker sections 
of the people and- in particular, of the 
Scheduled Castes and the Scheduled 
Tribes and to protect them from social 
injustices and all forms of exploitation. Is 
it possible for us to say that in the last two 
or three years, any significant progress 
has been made in this matter? If w* study 
this Third Plan appraisal, along with the 
report of the Commissioner for Scheduled 
Castes and Scheduled Tribes, we will 
note that in the case of de-notified tribes, 
the percentage of utilisation of Plan 
provisions is as low as 21 per cent, in 
three years and consequently, the shortfall 
in the Third Plan period will be much 
higher than that which accrued during the 
Second Five Year Plan period. In the case 
of the Scheduled Tribes, the shortfall 
continues to be about 20 per 
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case the utilisation of educational 
provision was as low as 17 per cent, in the 
first two years of the Plan. In Madhya 
Pradesh, the shortfall in expenditure on 
Scheduled Tribes was as high as 50 per 
cent, in the State sector and 75 per cent, 
in the Central sector in the year 1961-62. 
The Third Plan envisaged a higher 
priority for economic development 
programme for the Backward Classes, but 
the State Governments seem to have paid 
inadequate attention to it. In the case of 
Scheduled Castes stress continues to be 
laid on educational schemes. As a result 
of the recommendations of the Scheduled 
Tribes Commission, the target of tribal 
development blocks was raised by 120 
blocks in the Third Plan period. But most 
of the recommendations with regard to 
the economic welfare of the Scheduled 
Tribes and their protection against the 
exploitation and the high-handedness of 
forest contractors, the Forest Department 
officers and moneylenders, continue to be 
mostly ignored. The forest rules continue 
to be as rigid as before and no steps are 
taken to ensure security of tenure to the 
tenants of forest villages and to protect 
them against contractors' exploitation. 
And also no significant change in the 
attitude of forest officers is reported. 

The Planning Commission, it is 
maintained in the Mid-term Appraisal, 
has repeatedly emphasised in its Third 
Plan Report the importance of ensuring 
that the backward classes get adequate 
benefit from the general progress and that 
the special programmes financed from 
Pian provision should not be used as 
substitute for the measures necessary to 
enable these classes to get due advantage 
from the general progress. But no attempt 
ls, however, made in the Mid-term 
Appraisal to assess how far this re-
commendation of the Planning Com-
mission was effectively implemented fry 
th« Central    and the Stat* Gov- 

ernments. There is reason to believe that 
as before, adequate benefits did not 
accrue to the backward classes from the 
general progress. 

No doubt some significant progress-has 
been made in the field of education. But 
here too shortfalls are very glaring. Our 
speed in the direction of literacy has not 
kept pace with the increase of our 
population, and today, there are more 
illiterates in India than there were in 1951. 
The Mid-term Appraisal itself confesses 
that the standard of education, beth at the 
primary and at the secondary stages,, has 
gone down. There has been no im-
provement, so far as the discipline of 
students is concerned. No a'tempt 
whatever has so far b°en made to cultivate 
in the students the democratic spirit, to 
educate them in the art of democratic 
citizenship to befit them for discharging 
their dutie* as democratic citizens. 
Despite the recommendations of the 
Radhakrishnan University Education 
Commission and of the Mudaliar 
Secondary Education Commission, the 
social ideals of education are yet to be 
determined by this Government and 
attempts are yet to be made to reorientate 
our educational system on the basis of 
those social ideals. 

The Directive Principles 0I State Policy 
required that by January, 1961, provision 
for free and compulsory education for all 
children up to the age of fourteen was to 
be made by the State. I do not know if 
even by the end of the Fifth Five Year 
Plan, it would be possible for us to 
provide free and compulsory education to 
all children up to the age of fourteen. 

Madam, from all this, it is but obvious 
that in the last two years we have not 
made any significant progress in 
achieving the social objectives of the 
Constitution laid down in the Directive 
Principles of State Policy. It might be 
maintained tliat I have enlarged the scone 
of the social objectives, that in the Third 
Five Vear Plan, attention was paid only tc 
some 
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ot the social objectives of the Consti-
tution. In reply to this, I have two things 
to submit. Firstly, the Planning 
Commission had no business to limit the 
scope of the social objectives of the 
Constitution. It has only to implement the 
Directives for the State. Secondly, I wish 
to point out that in the Third Five Year 
Plan, special attention was invited to three 
objectives, first, that as citizens, men and 
women equally have the right to adequate 
means of livelihood second, that the 
ownership and control of the material 
resources of the community are so 
distributed as best to subserve the 
common good; and third, that the 
operation of the economic system does 
not result in the concentration of wealth 
and means of production to the common 
detriment. I beg to submit, Madarn, that 
no progress whatever has been made even 
in regard to these three social objectives 
chosen by the Planning Commission for 
its special consideration in the Third Five 
Year Plan Report. 

Madam, I may point out that the 
Directive Principles of State Policy also 
required the State to pay special attention 
to the promotion of cottage and rural 
industries and even in the Third Five 
Year Plan Report considerable stress was 
laid on this matter. 

But, have we really made any signi-
ficant achievement even in this matter? 
The mid-term appraisal confesses that 
there has been a certain decline in the 
production of gur and khandsari and 
vegetable oils. In great many other village 
industries, relatively a marginal increase 
is reported. The production of handloom 
cloth and khadi no doubt showed a 
sizable increase, but at the same time 
production is estimated to fall short of the 
Plan target at the end of the Third Plan 
period by about IOO to 150 million yards 
in the case of handloom cloth and 50 to 
60 million yards in the case of khadi. It is 
admitted in the mid-term appraisal that 
small industries and industrial estates 
generally 

suffered for want of certain raw materials 
especially since the onset of emergency. I 
beg to submit, Madarn, that while our 
Government claims to be imbued with the 
spirit of Mahatma Gandhi, the Father of 
the Nation, and claims to stand for the 
promotion of small-scale industries, 
cottage and rural industries, ag required 
by the Father of the Nation, this 
Government is according stepmotherly 
treatment to cottage and rural industries as 
well as to other small-scale industries. 
Take the case of gur and khandsari. 
Sometimes the Government becomei very 
enthusiastic about promoting khandsari. 
Sometimes all sorts of restrictions are 
imposed on the production of gur and 
khandsari. This very year the Defence of 
India Rules were used to regulate the 
supply of sugarcane for the purpose of 
producing gur and khandsari and the 
Defence of India Rules were utilised to 
control inter-State movement of gur. I do 
not know, Madam, in what way national 
security was going to be affected if such 
restrictions had not been imposed on the 
inter-State movement of gur. I have no 
doubt in my mind that it was a misuse of 
the powers granted by Parliament under 
the Defence of India Act and Defence of 
India Rules to strengthen national 
security. Acharya Vinoba Bhave was right 
in condemning this use of the Defence of 
India Rules as an offence against India. 
National security demands national 
integration, better distribution of 
commodities throughout the country. 
National emergency and national security 
do not demand such restrictions as might 
create scarcity of commodities in certain 
parts of the country. I beg to submit that 
these controls on inter-State movements 
of gur tend to generate corruption and 
smuggling 0n a wide scale. When I was a 
boy, there used to be black-marketing and 
smuggling of opium and cocaine. Now, 
there is smuggling of gur in trucks. May I 
know in what way these activities, 
smuggling and corruption, are conducive 
to the promotion of national security in 
this country? Madam,    under the Defence 
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have empowered the Government even to 
destroy any property if it deems neeessary 
in the interests of national security. But 
the Government will    not be justified in 
destroying any property unless it    ia 
necessary to promote national ■ecurity. 
"To save India from    foreign aggres-ffen, 
wide powers had to be given to the    
Government    but    these    wide powers 
are to be used by the Government with 
adequate care. If they are used    
indiscriminately,     they      may, instead 
of protecting democracy    and freedom of 
the people, tend to destroy democracy in 
the country.    I submit that the 
Government is not using the ttefence of 
India Rules for the    purposes for which    
they were intended and are utilising those 
Rules for purposes    for which    they    
were    not intended. 

SHRI LOKANATH MISRA 
(Orissa):   They     are using on those 
people who gave them. 

PROP. M. B. LAL: Madam, the Third 
Plan was conceived of as * first phase of 
intensive development lead-in towards a 
•elf-reliant and self-generating economy. 
Stress was laid on strengthening both 
agricultural economy  and  industrial   
development 

■ and yet this mid-term appraisal points out 
that no progress whatever hai been 
achieved so far as agriculture is 
concerned. What does it say? It says that 
in the first year of the Third Plan, 
agricultural output was slightly 

' higher than in the previous year. The 
index number of agricultural production 
increased from 139.6 in 1960-61 to 141.4 
in 1961-62 but in 1962-68, there was a set 
back in the out-turn of foodgrains as well 
as of sugarcane, jute and oilseeds and 
consequently the index of total 
agricultural production dropped down to 
136.8 in that year. 

S P.M. 

Foodgrain    production    was of the 
order of 76.8 million tons in  1062-63 

as compared to 79.7 million tons in both 
1960-61 and 1961-62. There is no doubt 
that this reduction is- due to bad weather. 
But can it be denied that it is also due to 
our own acts of omission and 
commission? In the Third Five Year Plan 
Report many suggestions were made to 
bring about coordination of various 
agencies functioning for agricultural 
development but no efforts in that 
direction were made. Only day before 
yesterday Mr. Bhagat, Planning Minister, 
told us that now the problem of co-
ordination was being looked into. 

It is said that in the case of big 
irrigation projects the shortfall at the end 
of the Third Plan period is likely to be of 
the order of 5.2 million acres of potential 
and 2.8 million acrea of utilisation. In the 
case of minor irrigation the achievement 
is expected to exceed the plan target by 
one million acres. But this gain il largely 
offset by the loss of irrigation arising 
from inadequate maintenance of tanks, 
tubewells and diversion works. Con-
siderable shortfall is also reported in the 
case of soil conservation, dry farming, use 
of chemical fertilisers and increase in the 
area under improved seeds. The problem 
of flood control continues to defy 
solution. 

Madam, I hava in my hand a Report of 
a Committee which tried to assesa the 
working of tubewells in Uttar Pradesh. If 
you read this Report you will find that 
instead of going ahead we are going 
backwards. According to this Report in 
the year 1951-52 each tubewell irrigated 
on an average 426 acres while in 1959-60 
each tubewell on an average irrigated only 
314 acres. Again while in the year 1950-
51 each tubewell worked on an average 
3621 hours, in the year 1959-60 each 
tubewell on an average worked for 2350 
hours. Thus, Madam, in the last ten years 
instead of making any progress in better 
utilisation of our tubewells we were 
utilising them less by 25 per cent in case 
of irrigating land and by 33 per cent so far 
as working per hour of tubewells    wai 
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tonserned. That indicates whether we %rs 
proceeding. No doubt, tome progress has 
been made to 'ar as development of 
certain basic and heavy industries is 
concerned but here too there has been 
considerable shortfall. A* is pointed out in 
the Report it-self, industrial production 
increased by only 6.5 per cent and eight 
per cent respectively in the first two years 
of the Third Plan as compared to the rise 
of something like 11 per cent per annum 
anticipated in the Third Plan. And if the 
shortfall is to be estimated on the basis of 
the contemplated increase in production 
during the Third Plan period the shortfall 
at the end of the Plan is likely to be of the 
order of 25 per cent in iron and steel, 75 
per cent in alloy, tool and stainless steel, 
more than 20 per cent in aluminium, more 
than 40 per cent in cast iron pipes, about 
35 per cent in steel wire ropes, steel 
castings and forgings, more than 20 per 
cent in machine tools, more than 50 per 
cent in boilers, more than 50 per cent in 
fertilisers, more than 23 per cent in 
sulphuric acid, more than 60 per cent in 
soda ash and so on. There will also be a 
shortfall of 33 per cent in the production 
of coal in public sector collieries though 
the private sector is likely to fulfil the 
allocated target. Progress in respect of 
coal washery has also been behind 
schedule. 

From all this what can be our 
conclusion? We hare made ne progress 
towards the building up of a democratic 
socialist society. We have made no 
significant progress so far as social 
objectives of the Plan are concerned. We 
have made no progress worth the name so 
far as smail-scale, cottage and rural 
industries are concerned. In regard to 
agricultural development our condition 
has deteriorated. There is no significant 
progress so far as consumer goods 
industries are concerned. The,actual 
production j>t cotton textiles in cotton 
factories has gone down. Some progress 
has no doubt been made so far as heavy 
industries are concerned out the shortfall 
is very great.    This 

Mid-<M«n Appraisal of thex Third Plaa 
can at beat be called a progress report. Sut 
it is not a report ctf achievement If has 
turrted out to b« a report of shortfalls and 
failures. 

When there was a national emergency 
the Government felt that there was need 
for greater taxation. As is pointed out by    
a Member    of this 
House last time/ while we have failed all 
along the line we have been able to 
impose higher taxation than what was 
contemplated in the Third Plan. 

I beg to submit that the national 
emergency created by the Chinese 
aggression required of us a greater sense 
Of urgency, a better sense of direction as 
well aa considerable reduction in 
wasteful expenditure and stupendous 
efforts for strengthening the national 
e
con°my. To meet the ideological 

challenge of communist China 
considerable orientation of social and 
economic life was also needed. Although 
there have been brave pronouncements to 
this effect by responsible leaders and 
Ministers including the Prime Minister of 
India, both Central and State 
Governments do not seem to be very 
serious about them. The Government 
machinery is not geared to a greater sense 
of urgency and a better sense of direction. 
It continues to suffer from corruption, 
inefficiency and lack of co-ordination. A 
great many State Governments are 
fraught with internal dissensions which 
hardly permit them to deal with even such 
matters as demand immediate attention. 
There has been no effective check on 
wasteful expenditure. Even the rate of 
growth of economic development has not 
been quickened much in the last several 
months. There is nothing to warrant a 
better economic system and a steady 
economic development commensurate 
with the national requirements. 

• T am here reminded of a recent 
resolution of the ruling party regarding 
democracy    and socialism. When 
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passed, our Prime Minister maintained that 
work should be carried out with a sense ot 
greater urgency. The resolution is said to be 
intended to bring into focus the Congress 
approach tp democracy and socialism. But it is 
nothing but a bad summary of a chapter of the 
Third Five Year Plan Repdrt. There is nothing 
very definite about the picture of democratic 
socialism- The Congress definition of 
socialism continues to be as vague and woolly 
as it was before Bhubaneswar-resolution. 

SHRI LOKANATH    MISRA:    They will 
define it in their next election. 

PROF. M. B. LAL: I beg to submit to my 
friend, Mr. Misra, and other members of the 
Swatantra Party that while they think that the 
Congress is marching ahead towards not only 
socialism but totalitarian communism, I feel 
convinced that the Congress brand of 
socialism is not socialism, it is only an aide-
de-camp of capitalism. It is not intended to 
promote socialism. It is intended on the other 
hand, to build up an infra-structure, without 
which even today capitalism cannot function 
in this country. If the Congress stands for 
socialism, it must finally say so clearly and 
march ahead towards socialism and i' it does 
not stand f°r socialism, for God's sake it must 
riot talk of socialism and thereby let them not 
be responsible for misleading the peonle about 
the connotation of socialism. 

SHRI JOSEPH MATHEN (Kerala): How 
does the hon. Member define the present 
mergar between PSP and Socialists? 

PRO?. M. B. LAL: I may point out to my 
hon. friend that if he wishes to know the PSFs 
conception of socialism, he has only to spend 
eight annas. He will get a copy of the policy 
rtate-ment of the Praja Socialist Party, which 
is in more than sixty pages, defines in the 
clearest possible language    th* PSP*s    
conception    of 

socialism and democracy, the PSP conception 
of socialist democracy, socialist economy, 
socialist morality and socialist culture. 

SHRI JOSEPH MATHEN: Now, you have 
surrendered to Lohia socialism. 

PROF. M. B. LAL; As far as our co-
operation with Socialists is concerned, it is a 
reunion of two brothers. We were together. 
Somehow we lost our tempers. We separated. 
We are meeting again. When we say we are 
meeting unconditionally, we meet on the basic 
principles of democratic socialism, which, we 
have always maintained, are similar. 

SHRI P. L. KUREEL URF TALIB (Uttar 
Pradesh): They are one and the same. 

PROF. M. B. LAL: Therefore, today while 
we are trying to promote socialist unity, we 
are in no way diluting our faith in democratic 
socialism. We are only forging the unity of 
socialist forces, of those who have stood for 
democratic socialism since 1934. 

SHRI M. C. SHAH (Gujarat): Madam, I 
think the Planning Commission and the 
Minister concerned deserve our compliments 
for their presentation of this very useful docu-
ment which examines how we have progressed 
and where we h^"p failed in the Third Plan. I 
remember there was a similar appraisal of the 
Second Plan also and as a result of the dis-
cussion and the suggestions made during the 
appraisal of th<> Second Plan, it was possible 
for the Planning Commission and the 
Mfeistrles concerned to reach manv of the 
targets which would not have been r^iche-^ if 
ther* wns not thi* free and frank discussion It 
is well known t>ia+ we have not much 
experience of plarmteg in our coimtrv. During 
ihe. last decade, that is. the first period durinn- 
which W" hsrt a sort of nlanning, we sained 
some "Xn°rience and as 8 result of that 
experience we have framed the 
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Third Plan. And now we are examining 
in the midst how we have proceeded, 
where we have failed and what steps 
should be taken to achieve the targets that 
have been laid down. It is also well 
known that in a democratic set-up it is 
very difficult to have successful planning 
as in totalitarian countries like Russia and 
China. Even then we have noticed that 
both these countries have not been able to 
achieve the targets they have laid down in 
their plans and practically both Russia 
and China have failed in achieving the 
targets set in their plans. We can, 
therefore, visualise what difficulties a 
democratic country has to face in 
reaching the targets when it has to carry 
the entire country and it has to be 
implemented by the people at large. "We 
know that we are a country of 44 crores 
of citizens and fcr a successful 
implementation" of the Plan, unless each 
and every citzen considers the Plan to be 
hi3 own, it will be very difficult to reach 
the successes which we anticipate. 

This appraisal deals with very im-
portant subjects like economic 
background, Plan outlay, financial re-
sources, Plan implementation, ad-
ministrative machinery, etc. Together 
with these we are also aware of our 
difficulties such as want of up-to-date 
technical skill and knowledge, l?ck of 
experience, procedural delays, lack of 
administrative co-ordination, etc. In the 
Third Plan the greatest emphasis has been 
laid on the development of agriculture, 
which holds the key to our economic 
growth. 

The Third Plan postulated an increase 
in agricultural production of about 30 per 
cent, but actually the first half of the 
Third Plan has been for a variety of 
reasons a period of very slow economic 
growth. Seasonal conditions have played 
their p^rt and actual production has not 
corresponded to the targets that have 
h«*en laid down. We all know that about 
no per -cent of our population is 
dependent on 

agriculture. Agriculture gives more than 
50 per cent as its share to our national 
income. But in spite of all this 
agriculturists who cultivate the lands are 
not in a position' to make both their ends 
meet. Those who come from the rural 
areas have experience of the difficulties 
that are faced by our farmers in 
agriculture in spite of the fact that they 
are very anxiou* to see that agricultural 
production rises because it is t0 their own 
advantage and to the advantage of the 
country as a whole. But even then we 
find that agriculturists are, if I may say 
so, a neglected part of our community, 
and we have as a matter of fact no full 
appreciation of the difficulties and 
obstacles that come in the way of our 
agriculturists. We know the conditions 
prevailing in our rural areas. Any 
intelligent and educated youth would 
always like to leave his village and go to 
a town for bettering his prospects. We 
find that our villages are denuded of 
intelligence, because whenever we nnd a 
bright boy who is well educated, who 
seems to be a promising youth, he is not 
enamoured of the environment in the 
village because he cannot reach his 
ambitions there. He has therefore to leave 
the village and go to the cities or to the 
towns, and therefore the village becomes 
poorer to that extent in the matter of 
intelligence. 

Then what are the social conditions and 
the economic conditions prevailing there? 
They are such th»t nobody would like to 
live in a village if he can afford to go to a 
city or to a town. Under these 
circumstances how can we exoeet that 
our villages will under independence 
thrive like anything? Ag a matter of fact 
we find that the villages are going down 
everv day. There 's unemployment. 
Agriculture does not vield to the farmers 
what thev expected. Then ther*- are so 
man"- drawbacks and handicaps to 
nroirrps'sive agriculture. The m^'n 
drawbacks are: untimelv and irr-'tni'ar 
rains;    non-availability    of sufficient 



1855    Mid-term, Appraisal o/    [RAJYA SABHA]     Third Five Year Plan     1856 
[Shri M. C. Shah.] farmyard manure 

and organic manure; uneconomic 
holdings; lack of reasonable prices; lack 
of appreciation of the •conomic condition 
of the farmers; lack of finance at the 
crucial period; and lack of agricultural 
credit. One might say that agriculture 
sufferi from seed to marketing. This is 
the actual condition in which our agri-
cultural profession is functioning today, 
and yet we expect, too much from this 
profession in order to see that our 
economy succeeds. In these conditions it 
is very neeessary that on those areas 
which are favoured with assured rainfall 
or where there are irrigation facilities to 
see that agriculture becomes progressive 
and the per acre production also goes up. 
But that depends upon so many factors, 
and allround co-operation is very 
essential. 

It js very neeessary that in agriculture 
also we must have a progressive view. 
We must take advantage of the new 
inventions of chemistry. We must take 
the benefit of the new techniques that are 
evolved in other advanced countries. 

Then theje must be at least the 
minimum e

c°nomic holding. What do we 
find today? On the one hand wt are trying 
to establish more and more co-operative 
farming societies. Last week a question 
was put by me as to how many co-
operative farming societies are actually 
functioning in the country and what our 
experience is a3 to whether as a result of 
cooperative farming agricultural pro-
duction per acre has gone up. The 
Minister informed me—I do not exactly 
remember the number of societies but he 
said—that it. is the experience of the co-
operative farming societies that the 
production per acre continues to rise. That 
means that we must have economic 
holdings. To take advantage of the 
technical "know-how" it is necessary that 
we must have large holdings, and    small 

holdings cannot give us the desired 
results. On the other hand what do we 
find? There i$ this Bhoodan movement. 
There are millions of peopl* who are 
landless and who are land-hungry. They 
want that they should be given one acre of 
land, some "guntha" of land, and as a 
result of this Bhoodan movement what do 
we see? The agriculturist or farmer 
donates one acre or half an acre . or 
whatever small land he can afford to part 
with. This is donated to tha Bhoodan 
movement. These lands that are collected 
under the Bhoodan movement are 
distributed to those landless labourers 
who are land-hungry to become farmers. 
We give them half an acre or three-fourths 
of an acre or an acre at the most. Thi* is 
the true position that is prevailing in our 
country. On the one hand we want this co-
operative farming to have higher 
production. On the other hand under this 
Bhoodan movement landless labourers are 
given an acre or half an acre of land. How 
will both these things ensure our ultimate 
aim? I would therefore urge very 
seriously that the Government must come 
to a decision as to whether we want this 
agriculture to proceed as it is or we want 
it to take advantage of the new inventions, 
the new techniques in which case 
economic holdings are a must. We cannot 
afford to have small holdings. Of course I 
know that it is very difficult in a 
democratic set-up to compel the people to 
join together and have economic holdings, 
but unless we do that, I am afraid we are 
going to fail and there will be no 
economic growth by way of higher 
agricultural production. From one report I 
have found that in 1948-49 the country 
imported 30 lakh tons of foodgrains, and 
in 1962-63 38 Iakh tons of foodgrains had 
to be imported. See our progress. I 
remember our Prime Minister telling the 
country— it was in the year 195S or 1954, 
I am not sure of the exact year but he told 
the country—that he was not going to 
import even one grain of foodstuff; the 
country may have to suffer but Ii 
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mast come up and raise the agricultural 
production to that level where thg people 
ol India would feed themselves. He was 
against importing any foodstuff whatever 
so' that the people could put their best to 
increase agricultural production. In spite 
of that the position is that in the year 
1962-63 we are importing 38 lakh tons of 
foodgrains to feed our people. Just see the 
position. This is a country which is for 
centuries agriculture-minded, a country 
of agriculturists, if I might say so. The 
other people are very few and far 
between. Even then in spite of all this in 
the blessed year 1962-63 the country had 
t0 import 38 lakh tons of foodgrains to 
feed its population. 

Then we are tol^j that during the-first 
three years of the Third Piar, abqut Rs. 
630 crores were spent in various forms 
for agricultural development, that is, Rs. 
300 crores an major and medium 
irrigation schemes and the rest on other 
projects. But when we discuss with the 
Irrigation Ministry about the utilisation 
potential, we find that there is a great lag. 
The potential that has been created is not 
utilise^ by the farmers. That is a fact 
known to everybody who has some idea 
of our agricultural set-up. Now what are 
the difficulties? The difficulties are about 
the feeder channels. Where a canal passes 
through a certain area fields abutting on 
this canal can take advantage, of it. But 
owners of such fields do not permit the 
digging of a field channel to take the 
water from the canal to other fields, 
which are behind. I know in Gujarat they 
have passed a law under which a farmer 
could be compelled to allow a canal to be 
dug in his field in order to take water to 
the other fields situated behind the 
abutting field. But the fact remains that 
we are not in a position to utilise th* 
entire potential that has been created for 
irrigation. 

For the du* development of agri-
culture, the following measures    are 

necessary—security of tenure to th*-
farmer, economic holdings, improved 
seeds and implements, full utilisation of 
the irrigation facilties, an adequate and 
reasonable price for the agricultural 
produce based on the cost of production, 
agricultural research and irrigation. Now, 
the farmer is the only producer who takes 
his produce to the market for selling. In 
all other industries the buyers go to the 
sellers but here the seller has to go to the 
buyer, and he has to undergo the evils of a 
buyers' market, and as a result thereof, he 
does not get his due. 

[THE VICE-CHAIRMAN,  (SHRI M. P. 
BHAKGAVA) in the Chair] 

Another thing to which I want to draw 
attention is that whatever results are 
achieved by us as a result of planning, 
they are wiped away as a result of 
increase in population. What do we find? 
The population has been rising like 
anything. In spite of efforts at family 
planning, the population goes on 
increasing and the little benefit that we 
get by way of economic development in 
the country vanishes because of the 
increase in population, and as a result 
thereof, a man in the village or an 
ordinary citizen does not feel any impact 
whatsoever of the functioning and the 
execution of our Plans. The average 
citizen looks with wonder at the rich 
people becoming richer Not only do they 
become richer, but they display their 
wealth, and the poor are becoming 
poorer; the disparity between the two is 
daily increasing. So, the ordinary citizen 
feels perturbed as to why it is that in a 
democratic and independent country like 
ours this disparity is increasing in spite of 
all the promises given by our leaders off 
and on. In addition to this, the prices are 
soaring high, the essential commodities 
are scarce and people with fixed incomes 
are at a loss to understand how to 
maintain themselves and their families 
^ith this rise in prices. It is therefore very 
essential to te 
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important targets are to increase our 
agricultural production and to see that the 
wealth that is produced is fairly and equitably 
distributed to all the parties con- cerned. 

Then there are two more thingi The 
administrative machinery has not proved itself 
competent enough to implement in the right 
spirit the national goal of economic growth. It 
is therefore necessary that the agricultural 
prospects of the country should be reviewed 
off and on during the year. Only the National 
Develop-ment Council reviewing this progress 
will not suffice, it is very necessary that the 
Ministers at the State level and even people at 
the district level should review agricultural 
production frequently, and the farmer should 
feel that he has a place, a status and that he can 
do something for the welfare of the country. 
My friend, Shri Vijay Singh, narrated how in 
his State and in his district non-officials are 
totally neglected in the implementation of 
these plans. Then, how are we going to make 
the Plan succeed if leaders and people who 
count are not associated with this progress? 
,Tt is therefore verv necessarv that the 
administrativp machinerv should rise to the 
occasion; the local leaders, the ponular people, 
should be associated with ali the'p projects, 
and then and then alone wiH H be nossible for 
us to see that the Plan succeeds. 

Thank you. 

SH*T K SANTHANAM (Madras); Mr. 
Vice-Chairman, it is of supreme hnoortance to 
the country that the Plan succeeds but the 
success of the planning cannot come out of 
mere wishful thinking. Therefore, we must 
clearly visualise thp existing situation, —
detprminp the need* of that situation and take 
action accordingly. 

Now, what are the basic faetj as disclosed by 
the Mid-term Appraisal?   I 

The first fact is that the outlay has proceeded 
according to the Plan; that is, 56 per cent of 
the promised outlay has been spent in the first 
three years and only 44 per cent remains for 
the next two years. But as a result of this 
outlay, no increase has been shown ia 
agriculture. It is not for want of outlay in 
agriculture itself. "During the first three years 
of the Third Plan, about Rs. 65 crores were 
spent on various forms of agricultural 
development including nearly Rs 300 crores 
on major and medium irrigation schemes, Rs. 
125 crores on minor irrigation and the rest on 
other programmes.' I am reading from a 
review of the Mid-term Appraisal by a 
member of the Planning Commission, Mr. 
Tarlok Singh. 

Secondly, the increase in industry has been 
onlv 20 per cent as against the planned 42 per 
cent, for three years and the increase in 
national income is only 5 per cent as against 
15 per cent, and there has been a sizeable 
increase in the price level. 

Now, what are the conclusions we have to 
draw from these basic facts? The first 
conclusion that I draw is that outlay in 
agriculture has become unproductive 
altogether. Why? I tried to indicate the 
reasons in my speech on the debate on food. 
Then I pointed out that in our enthusiasm to 
show more acreage under irrigation we are 
allowing an equal or a larger amount of 
acreage to ro out of irrigation from tanks and 
minor irrigation schemes We arP multiplving 
the se»d farms, but the jsee'l is deteriorating. 
Similarly, in all other respects, agricultural 
programmes have developed big leaks so that 
thougn therp is more outlay there, th on "fc w= 
are nouring in more monpy into apr-'culture. 
no nrn^Mi. i, fceing aeh'eved. T am fortified 
bi +his conclusion b" these observations of th" 
Tw>mh»r of tht Planning Commission that I 
have al readv mentioned  He savs— 

"Put the nroK!»m has frown in size,    the 
agricultural    effort    is 
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spread over too vast an area, and the 
existing organisation and personnel are not 
really sufficient for achieving the results 
expected of them, whether in carrying out 
various agricultural programmes or in 
utilising the existing resources such as irri-
gation and the results of research". 

Again, in industry, our investment is 
beginning to show rather a tendency of 
diminishing returns hut equally investment .... 

SHM C. D. PANDE:  No returns. 

SHRI K. SANTHANAM; No, in industry, it 
is not 'no return'. Our industrial development 
shows that, there is a diminishing return in 
industry. And why? It is because we are 
anxious to build newer and newer plants, we 
do not take steps to see that the plants which 
are already set up are working to capacity. In 
the beginning stages it was possible to 
contend that the new industry will take time to 
give results; there is a time-lag between the 
setting up of an industry and its giving 
returns. The industrial plants started in the 
first two years of the Third Plan may not be 
yielding fruit, but the plants set up at the end 
of the Second Five Year Plan must be 
yielding fruits ■ now. Therefore, there is no 
reason why our industry has not shown an 
expansion of 14 per cent per year which was 
forecast in the Third Plan Report. 

And again, why should there be an increase 
in prices? It is because more purchasing power 
is pumped into the economy than can be 
absorbed by Nthe increased production _ 
Again, I wish to quote Mr. Tarlok Singh. He 
says: 

"A major lesson to be drawn from the 
present debate in the country is that planning 
and policies connected with planning must 
come much more intimately into the sphere 
of current economic policy and action than 
has been the case so far." 1176 RS—6. 

"Now construction and development will 
of course be a special concern of those 
responsible for planning, but success in this 
sphere depends to no small extent on the 
success with which the existing economy is 
being currently operated." 

Therefore the issues before the country are : Is 
the present state of planning as indicated by 
the trends of the Third Plan only the fault of 
implementation, or is there anything radically 
wrong in the planning itself? The Mid-term 
Appraisal assumes that everything is right 
with the Plan, that what is wrong is only with 
implementation. I do not agree with this 
assumption. I think there is something 
radically wrong with the planning itself, and 
unless this is remedied, the same failures will 
be repeated again and again, and therefore a 
radical revision, a radical overhauling of the 
planning machinery and the Planning 
Commission itself is essential before the crisis 
in planning can be overcome. 

Now what are the serious defects in 
planning as I conceive of them? First there is 
over emphasis on the financial outlay, and the 
financial outlay ia divorced altogether from 
the physical results. In fact, in many parts of 
this report we read only that—fortunately! —
there is no setback in the outlay. Now in the 
matter of soil conservation there is deep regret 
that the States have not spent the amounts 
allocated. I wish a proper commission were 
appointed to find out what have been the 
results of the money invested in the so-called 
land reclamation and soil conservation during 
the last 12 years. I do not deny that they are 
very important aspects of agricultural 
development. But in our country almost all 
useful land has been cultivated for hundreds 
and hundreds of years. Therefore, except 
where it is connected with new irrigation 
schemes, almost all land reclamation is a 
waste of effort, and this soil conservation is a 
thing which must come later,    when the 
country 
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Today it is an unproductive investment 
and I think, except in some cases where 
of course it is useful, by and large the so-
called investment on soil conservation is 
merely an investment which does not lead 
to any results in the immediate future, 
and we cannot afford any investment 
which does not produce results in the 
near future. In the same way everywhere 
the spending of money is very 
important—according to them—not the 
results. It is this attitude towards planning 
that has been mainly responsible for the 
untoward results indicated in the 
Appraisal. 

Then again the idea is that in every 
field, in agriculture, in cottage industry, 
in small industries, we have to put down 
a target, spend a certain sum of money 
and hope that a certain result will be 
obtained; that seems to be the underlying 
idea. Target plan-ming is useful in certain 
spheres, for instance in education, how 
many schools you want to open, how 
many medical colleges you want to esta-
blish, and so on. Similarly in the case of 
industry you can say you want to set up 
so many industries. But where the co-
operation of a large number of human 
beings is involved, as in agriculture, in 
cottage industry, etc., you cannot say, "I 
am going to spend so many crores of 
rupees", and say, "I am going to produce 
this result." I say, target planning in such 
fields where human co-operation is the 
essential ingredient, is altogether wrong, 
and it involves a tremendous amount of 
waste of funds. So what I would suggest 
is this, that planning must be directional, 
not target-planning. You must say you 
want to go in this direction, and the 
money will be spent to the extent that you 
move. If you do not move, you do not 
spend money; otherwise you spend 
money. Therefore the idea that target-
planning should pervade the entire field 
of planning is one of the fundamental 
mistakes in our planning. Then there is 
complete lack of initiative and growth 
from below; everywhere it is 

something which is imposed. Take for 
instance minor irrigation. The Planning 
Commission- says, " I shall give you 
money if you increase minor irrigation 
works and extend it to a certain number 
of acres." But all the panchayats which I 
visited, they complained that they want 
money not for new irrigation works but 
for repairing the old tanks, for keeping 
the old irrigation works intact. If for five 
years the Planning Commission decides 
to have no more new minor irrigation 
schemes and put to use all the money that 
it can find to restore old tanks, wells and 
other sources of supply which had been 
built up through the ages and gone into 
disuse, then I am sure it can show much 
more agricultural production than is the 
case now of showing paper figures of 
increase of acres. I have discussed it with 
many persons, with high officials, 
District Magistrates and others, but I find 
there is no money at all for repairing the 
tanks. They have been transferred to the 
Panchayat Samitis or the Panchayat 
Boards, and they were all asking me, 
"How are we to repair these? No funds 
have been transferred to us." 

New minor irrigation works are being 
developed but at huge cost. There have 
been minor irrigation schemes in which 
as much as two thousand rupees per acre 
have been spent whereas for the same 
result a mere hundred rupees or a hundred 
and fifty rupees would have sufficed in 
the other case I mentioned. It is all 
because you have got a set scheme 
imposed from above that minor irrigation 
must be extended to such and such an 
extent, and you have allotted the money 
for that purpose, and it cannot be spent 
for maintaining or improving the old 
sources of irrigation; it can be spent only 
for showing some kind of new minor 
irrigation works. Therefore, in all these 
matters which concern human beings, the 
initiative must come from below both for 
planning and for implementation. 
Therefore, in our report on Panchayat 
finance we have suggested that Rs 400 
crores should be set apart aa- 
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« lump sum, and each Panchayat should 
be asked to choose its own development 
projects and as it implements them 
money must be given. You should not 
impose a scheme of development on the 
Panchayats. The people must be left to 
choose it themselves. They must have the 
vitality. They must be able to think and 
say, '"'This is what we want". Even if 
they want to build a temple, ,1 say they 
should be allowed to build a temple, 
because in the building of the temple the 
whole people come together; their 
emotions are aroused. But today the 
position is not so; everything comes from 
above; it is a dead imposition and it does 
not evoke any feelings in the people. 

Now I want to save the time of the 
House and I  do not want to go into 
unnecessary details.    There are some 
lessons to be learnt from the Mid-term 
Appraisal    and the points    made   by 
many  members.    This   false   division 
between maintenance    and    develop-
ment must go.    Maintenance is much 
more important, at least as important as 
development and only the money which is 
surplus must go for development.    Take, 
for   instance, roads.      I have already 
mentioned minor irrigation.   Everywhere 
roads are in a very sad   condition.     They 
are   not being maintained    properly    
and then you want to go on   building   
new   roads. What    is the    use of   
building   new roads  if the existing ones 
cannot be maintained.    Every   road   
programme in the Plan itself should 
provide   for improvement    and    
maintenance    of existing new roads.    
And then wherever there is surplus, you 
can build roads.    To that I have no 
objection. The so-called  national     
highways   in many parts of the country 
are neither national nor highways.    They 
are in the most pitiable condition.   How 
can any national  highway be maintained 
by less than Rs. 6,000.    Rs. 7,000    or 
Rs. 10,000 a mile?    But for that purpose 
they give only a pittance.   The State 
Engineers say,    "How    can we maintain 
these national highways if no proper 
grants are given?" 

Then we must have concentration. The 
idea that the Plan should be spread over 
the entire economic activity of the country 
is a false idea. Il we want to do it, we 
must have not 10,000 or 5,000 crores of 
rupees every five years but 100,000 crores 
of rupees, if we want to spread our Plan 
over the entire economy of the country. 
What is being done now is like a little bit 
of butter spread over a big loaf of bread. 
Amounts are spread over the entire 
country, and, therefore, we do not see any 
result. We must have concentration. We 
must leave certain things alone. Let the 
people wait and when the turn comes, 
concentrate on it. I do agree that on basic 
industries, power and transport there 
should be concentration. Similarly, there 
should be concentration in the production 
of fertilizers, agricultural implements and 
insecticides. Similarly, there must be 
more and more concentration on the 
maintenance of irrigation schemes than on 
new irrigation schemes. Take education. 
Why should we have these multi-purpose 
schools, three-year courses and all kinds 
of things which involve crores and crores 
of rupees? We must concentrate on 
having universal elementary education 
and then expand junior technical 
education, technical colleges and 
institutes. They are the immediate need. 
Instead of that the amount on education is 
being spent over a variety of schemes, a 
little here and a little there and a little in 
some other third place and the result is 
very small. 

Then there are areas in which con-
solidation is highly important these days. 
Take, for instance, our technical 
institutions. We have built a large 
number of technical institutions, medical 
colleges, Engineering colleges and 
scientific laboratories, but they are not 
properly staffed, they are not properly 
equipped, and unless we consolidate 
them, further expansion will mean 
deterioration in quality. Therefore, 
consolidation is another principle that we 
must adopt. 

Then, the flow of purchasing power in 
the form of Plans should be regu- 
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controlling the price level. If you say that you 
would put in some crores in a certain project 
irrespective of whether the purchasing power 
is going to be matched with production or not, 
then inflation becomes something inherent 
and inescapable. Therefore, there should be 
some machinery by which every year the 
purchasing power must be computed vis-a-vis 
production. If there is less production in a 
year, reduce the purchasing power for the next 
year so that the price level will be more or less 
stable. 

I think the Planning Commission 
themselves are lacking in some essential 
information to decide issues properly. For the 
last four years I have been crying hoarse for a 
proper balance-sheet of investment—how 
much of investment is productive, how much 
is semi-productive, how much is 
unproductive. Unless we know that, we 
cannot in future regulate our investment. So 
only the productive investment will result in 
larger production. And if possible, we must 
eliminate unproductive investment. 

Now the Finance Minister is here. I wish to 
remind him of his suggestion that hereafter 
our investment should be income-oriented, 
not consumption-oriented. If I understood him 
correctly, he means that the investment must 
be more and more— productive. It should be 
giving a return and not merely be absorbed in 
pure consumption. Such a balance-sheet 
should be given. Unless it is given, neither the 
Planning Commission will know what they 
are doing nor will the country know how the 
so-called investments are being put to use. 

Then there must be a close correspondence 
between potential and performance. So far as 
irrigation is concerned, we know that there is 
a lot of potential which has not been utilised. 
But that happens in industry also. In the case 
of each industry which has been set up in the 
last ten or twelve    years we    would like    to 

know what is the capacity and what is the 
actual utilisation. The gulf between the 
potential capacity and use is increasing. We 
find that instead of increased investment the 
industry is showing diminishing returns. 
Thirdly, we must know how the income is 
being distributed. 

We are talking of socialism. But actually 
capitalism is getting strengthened, by the 
method in which the income is getting 
distributed, rural masses are not getting much. 
Nor are the proletariat in towns getting much 
of this income. The upper classes may get 
some. The richer classes are getting a lot. 
Therefore, this income distribution is one of 
the regressing factors in our economy and so 
long as the Planning Commission is not able 
to rectify it, much of the Plan is bound to go 
wrong. 

Again, lastly, I want that the planning 
bureaucracy should be completely overhauled. 
I have no doubt that if the planning 
bureaucracy is reduced to one-forth, that is, 
instead of spending a crore of rupees we spend 
only Rs. 25 lakhs a year on the staff of the 
Planning Commission, the planning efficiency 
will be improved four-fold. It is the vast 
bureaucracy that is absorbing the energy of the 
Planning Commission. The Planning Commis-
sion should be sitting as a committee, deciding 
on policies. But they have become a Cabinet. 
Each member has his portfolio and he goes on 
adding to his activity. I think that the whole 
thing is a mistake. The whole thing should be 
scrapped and probably we shall have to start 
again from the scratch. 
4 P.M. 
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DR. M. M. S. SIDDHU (Uttar Pradesh): 
Mr. Vice Chairman, Sir, the approach 
embodied by the Plan has been repeatedly 
examined, discussed and approved by 
Parliament and the country. The various 
places where the stress has been laid have 
been discussed year after year. The objec-
tives have been cleared and they have 
been embodied in our Constitution. The 
concepts in the objectives have a 
direction and a definite pace to fulfil the 
task of democracy and socialism. There is 
some section of the society, a significant 
section but very vociferous section, which 
controls the Press, which does not like the 
approach to our Plan. And they in their 
own way have tried to belittle the Plan as 
well as to sabotage it, to the details of 
which I will come later on. 

Sir, there should not be a sense of 
gloom over the achievement of the Plan 
or its mid-term appraisal. It is a story of 
success, weakness, strength and some 
failures. Shall we ignore the strength of 
the nation, the strength of the country as a 
whole and the sections which have 
fulfilled the targets or shall we only be 
gloomy over the weaknesses? He will be 
a pessimist who will think that there is no 
future in planning. As a matter of fact, 
there cannot be any other way to remove 
poverty, to provide shelter and to give 
food except through a planned economy. 
Therefore while we think in terms of 
increased production of wealth, there 
should be greater stress also laid on the 
distribution of wealth. So I will take the 
factor of the distribution of wealth and 
see whether the Plan has worked 
successfully for benefit of the weaker 
sections of the society. 

First of all, let me take the question as 
to whether there has been any impact 
upon the villages or the neighbouring 
areas, near the places where great 
developments have occurred. Some 
surveys have been made. Recently a 
survey was made by the National Council 
of Applied Economic Research in the 
State of Maharashtra. 



1889 Statement re [21 FEB. 1964]    Discussion.on Kashmir    1890 
The State of Maharashtra has get a higher 
per capita income, that is Rs. 315 against 
the national figuro of Rs. 278 in 1960-61. 
The sui vey reveals the phenomenon that 
most of the industrial and tertiary 
activities are concentrated in and arc ind 
Greater Bombay. In contrast Konkan, 
Marathwada and Vidarbha have remained 
backward. Agriculture continues to be the 
principal activity in those regions, about 
two-thirds ol the population being 
dependent on it and allied activities. 
Therefore there is an imbalance in 
development between States and States 
and even withir. the States themselves. 
Another survey whose Report was 
published in the Hindustan Times dated 
25th November 1963 shows that the 
socio-economic conditions of the villages 
arounc. the industrialised area are 
stagnant. The study has revealed whether 
it i:i the village of Kamnara, three miles 
from the industrial town of Burdwan, or 
of Kodalia in the district of Hocghly, the 
story is the same. The uocio-economic 
conditions of the villagers have become 
stagnant and there is not even a desire on 
the part (jt the people to strive for 
improvement On the one hand you have 
an industrialised State where the per 
:apita income has risen but it has marie 
no impact on the periphery or whs t you 
call the suburbs. 

SHRI LOKANATH MISRA: What is 
wrong with the vociferous section to 
which you have referred? 

DR. M. M. S. SIDDHU: I wil1 come to 
it; don't worry. You will have the reply. 

Along with it certain other surveys 
have been done. One of the surveys the 
report of which has recently been 
published reveals that the run! com-
munity of India as a whole have saved 
4.7 per cent of the national income in the 
year 1962. This is according to the 
preliminary estimate made by the 
National Council of Applied Economic 
Research. This may be a welcome step 
but I do not know whether the impression 
one gains of poverty 

amongst plenty or gradual improvement 
of the living conditions of the rural areas 
is correct or whether the various statistics 
that are doled out by the economists are 
correct. It may be there is some truth in 
all the reports. A broad impression that 
has been created on the basis of Kuznet's 
study in the year 1950 and LydalPi study 
in 1955-56 and the study of the National 
Council of Applied Economic Research 
in 1960 is that no shift for the better 
seems to have occurred in the distribution 
of the income involved to the lower 
income group during the Plan decade. 
One will have to wait for the 
Mahalanobis Report to know if the 
impression in the minds of many of us 
that the average person in India is better 
fed, better clothed and that his level of 
living has slightly improved is correct or 
not. The impression that I have got is that 
people have been stirred by the Plan. 
Their wants have increased. The quantity 
and the quality of the cloth that they are 
consuming have both gone up. But on the 
question whether it is enough to cover 
their nakedness which has been the 
nakedness of centuries I will say that it is 
not sufficient. The pace has no doubt 
been slow but to say that there has been 
no progress is to deny the facts. 

As far as the vociferous section is 
concerned, I would like to say that this is 
the section of the society which has 
received the highest patronage and this is 
the section that has shown the highest 
disregard because they have been 
thinking that if the truth is known to the 
people they will be denied and they may 
be condemned for what they have done. 
For instance, take the Press monopoly, 
the link-up of the Press with big industry 
in the country. According to some of the 
reports which have been published or 
some of the gists of the observations of 
the Mahalanobis Committee that have 
been published in a NAFEN message 
dated fhe 29th January, the Mahalanobis 
Committee seems to be perturbed over 
the way that the Press is being controlled 
by 
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the Big Business. They are also worried 
about the interlocking of Big Business 
and the banks and also about foreign 
collaboration. As far as foreign 
collaboration is concerned, persons who 
are wedded to free enterprise not only 
want foreign collaboration to be done in a 
particular way which will increase the 
wealth of the top ten or twelve or twenty 
houses, but also if it is not going to 
happen, then there should not be any 
foreign aid given to India. In this 
connection there is one significant 
passage which I would like to quote at 
length from « book by a well-known 
economist, Prof. B. R. Shenoy, on 
"Indian Planning and Economic 
Development", Bombay, 1963.   On page 
53 he says : 

"Statist policy measures are ren-
dering the Indian Economy more and 
more vulnerable. The topsy-turvey 
industrial structure is kept from 
toppling over, and the corrosive effect 
of inflation, extravagance, waste and 
corruption are being patched up, by 
massive foreign aid. Though the 
responsibility for these developments 
and the crash must be shared by Statist 
planners and financiers overseas—prin-
cipally the World Bank and members of 
Aid India Club—who have helped to 
sustain Statist policies, it will be all 
blamed on Indian capitalist and free 
enterprise system by the leftist 
strategists who look upon the 
developments as a blessing in disguise. 
The crash will be the testing time for 
the Statist ambi-valance between 
democracy and communism. One of the 
two ideologies must then disappear, as 
there is no room for both. A remedy to 
this situation—including prevention of 
the crash—is for the aid-given countries 
and institutions to include a basic 
policy shift from Statism to economic 
liberalism. In view of the acute 
dependence of the Indian economy on 
foreign aid as a powerful lever for 
bringing about this shift, merely to 
grant aid and sit back would be to 
defeat the purpose 

of the aid.   It    would be    playing into 
the hands of communists." 

Then, he goes on further to say that the 
best way will be to use the foreign aid as 
a lever against India to reverse the policy 
of planning. If economists' are pleading to 
other countries and especially to countries 
which are giving us aid that they must put 
pressure on India so that India may be 
able to reverse its planning, its policy of 
State ownership of industry, then they are 
playing against the interests of the 
country. It is no wonder that the World 
Bank also has been critical and the way 
they have been critical is supporting the 
theory that our Indian free enterprise 
businessmen do not want the aid to come 
without strings as it has been coming. 
That is why I say that big business has 
been playing a dual role. 

SHRI A. D. MANI (Madhya Pradesh) : 
You take money from the World Bank. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA) : Mr. Mani, you should ask 
him through the Chair. 

SHRI LOKANATH MISRA: Nobody 
would like any money to go waste 
through corruption and through na-
tionalisation. 

DR. M. M. S. SIDDHU: As far as that 
is concerned, the Mahalanobis 
Committee Report will clearly show the 
houses which have accumulated wealth 
are either corrupt or otherwise and the 
persons who want to support them are 
supporting corrupt causes or corruption 
or liberalism. 

SHRI LOKANATH MISRA: The hon. 
Member knows who is corrupt. 

DR. M. M. S. SIDDHU: As far as the 
appraisal is concerned Prof. V.K.R.V. 
Rao has, in an article, laid stress on about 
five or six points, the lessons which we 
must learn from the Plan. They are that 
great attention be paid to pre-investment 
surveys and—the hon. Minister has also 
refer- 



1893 Statement re [24 FEB. 1964]    Discission on Kashmir    1894 
red to it—the Planning Cells to be connected 
with each Ministry and the State, to pay 
greater attention to manpower planning, to see 
that the Plan is a continuous process, to go in 
more for the small, bult widely dispersed and 
locally oriented projects of development, 
more integration of our whole programme of 
international trade with our investment and 
domestic development plans and the impor-
tance of public co-operation in their 
successful implementation. 

The one disturbing feature which has been 
brought out clearly is the lack of detailed 
planning. Prof Rao says : 

"The first lesson that strikes one is the 
need for much more careful and detailed 
pre-planning in respect of the projects that 
are included in the Plan than has been the 
case so far, and this applies to both the 
Central and the State spheres as also to the 
public and the private sectors. Failure to do 
this results in delays in implementation, in 
underestimation of costs, in the emergence 
of imbalances, and sometimes even in the 
abandonment of the projects in question. It 
is essential therefore that projects should be 
prepared with great care and in detail and 
be preceded by pre-investment surveys and 
feasibility studies. Each project should be 
accompanied by a provisional time-table, 
including phasing, programming and 
measures needed for securing the supplies, 
both human and material, that are needed 
for its implementation." 

We have laid too much emphasis on the 
outlays and very little emphasis on the 
physical targets. One of the weaknesses of the 
Plan has been that no responsibility can be 
fixed on any one single individual for failure. 
For instance, take the case of agriculture. 
There are tubewells which are dry. There are 
tubewells which do not run for the proper 
number of hours. There are no channels for 
them. The channels have been made in such a 
way that the farthest    field receives 

only about sixty per cent of water, but the 
person concerned has to pay for IOO per cent. 
By that I mean that by the time the water 
travels from the tubewell to the field, about 40 
per cent is lost either through soaking or 
through bad construction of the channel. There 
have been reports that wells have been paid 
for, while no well was constructed. If even in 
States there are reports that payments have 
been made for a well which does not exist or 
payment has been made for a new well but 
there is only an old well, then who is 
responsible for it? Therefore, it is a question 
of administration. You should fix the 
responsibility squarely on a person and he has 
to deliver the goods. Then and then alone the 
targets will be completed. For instance, we 
think in terms of opening dispensaries, where 
there has been no planning to acquire land, 
where there has been no idea of the doctors 
who will be made available Then what 
happens? Fancy apparatus are brought, the 
officers are replenished with stores and appli-
ances, better type of furniture for the use of 
officers is taken, and so on— all that to show 
that something has been spent on the planning. 
And that is the difficulty. If you want to open 
a dispensary, you must make sure that you 
have the place, you have the building and at 
the same time you have the drugs available. 

SHRI LOKANATH MISRA: And tht 
doctor, and you want to put the blame on 
others. 

DR. M. M. S. SIDDHU: I am putting the 
blame on the vociferous element which is 
trying to grab about 40 per cent of the income 
of the country and have it monopolised, and 
everyone among them    .    .    . 

SHRI LOKANATH MISRA: You know I 
am not. 

DR. M. M. S. SIDDHU: Then do not have 
any sympathy. 

SHRI LOKANATH MISRA: You are 
wrong in your reasoning. 
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DR. M. M. S. SIDDHU: My reasoning is 

that they are the vociferous section of the 
society, they are the persons who control the 
thing. Will you deny it? 

Take, for instance, tuberculosis hospitals. 
According to the Plan there re supposed to be 
near about 200 of them. How many have we? 
43. So, if we are to establish 200 clinics in the 
Third Plan and if in nearly three years—or 
two and a half years to be exact—we have 
constructed and established only 43 clinics, 
what is the good of putting it as 200? Every 
one knows that the way the planning has been 
done, the way the details were not asked for, 
the way it was thought that it would happen, 
all are to be blamed. 

Take another instance. We are thinking too 
much about family planning. Regarding 
family planning, if the propaganda is to 
succeed, if the people also want to have 
recourse to planned parenthood, they will 
need contraceptives. Well, this is what the 
Plan Appraisal has to say: 

"While production of chemical 
contraceptives has been satisfactory, hardly 
any progress has been made in the 
manufacture of rubber contraceptives." 

We are importing all the rubber con-
traceptives in our country. So what will be the 
effect? Supposing for a moment a demand is 
created, then shall we be able to meet the 
demand or will the Finance Ministry come in 
the way and say that foreign exchange is not 
available? 

Take, for instance, rural water-supply. The 
States were asked to make a survey of the 
scarcity conditions with regard to rural water-
supply. They did not include it in the Plan. Tt 
is the Union Government now which has got 
a Cell in each State to carry out the survey of 
the rural watersupply. Therefore, as far as the 
distribution of wealth is concerned, it is as 
important as the pro- 

duction of wealth. The fulfilment of the target 
on education, health, social security and other 
plans is more important, because that is the 
only way in which you can convince the 
people that they must bear the burden. 

A word about the rising prices. As far as the 
rising prices are concerned, everyone knows 
where the fault lies. About 40 per cent of the 
fault must be borne by the administrative 
machinery which allows the persons to stock 
and to smuggle. This cannot toe done without 
the inefficiency of the administrative 
machiney. How is it possible for one to stock 
without being known? How is it 'that they get 
so much of advances from the bank? How is it 
that they are able to make a huge profit and 
still not pay the taxes for that? How is it that 
the same section of people owes a large 
amount as sales tax? And this is the very 
section which does business by withholding 
the taxes which belong to the State because 
they get 9 to 10 per cent on that as well. So by 
withholding the taxes of the Union 
Government as well as of the State 
Government they are able to make more and 
more money, ls it called efficiency? Why 
should there not be a penal clause that the 
person who does not pay the State the taxes 
will have to pay interest at the z-ate of 18 or 
20 percent? Then and then onlj they will be 
encouraged to give the State what is the State's 
due. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA) : You have already taken 26 
minutes.    Please  wind  up. 

DR. M. M. S. SIDDHU- Thank you, Sir. 

SHRI A. D. MANI: Mr. Vice-Chairman, the 
Mid-term Appraisil which the House has been 
debating today is a very depressing document 
which reflects the appalling weaknesses in 
our national economy. It is an illustration of 
the significant failure of the Government in 
the economic field. Perhaps in fairness I must 
say that it   is  not  only the failure of th. 
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Government but failure of all of us 
including every member of the popu-
lation because we have not put forward 
our best efTort to see that the Third Plan 
cornea to a successful fruition. 

Sir, the report has revealed that the annual 
rate of growth declined from 7.1 per cent 
in 1960-61 to 2.2 per cent in 1961-62 in 
real terms and to 2 per cent in 1962-63. It 
is true that even in the Soviet Union 
where regimentation is in force, the rate 
of growth during the last few years has 
not been appreciable. It is not only India 
that is suffering from this weakness but 
also the mighty Soviet Union. But there 
are also other factors which show that our 
economy has not been progressing as well 
as it should. The rate of growth of the 
agricultural output in 1961-62 was only 
1.6 per cent as against 8.1 per cent in the 
previous year and 6 per cent per annum 
targeted for under the Plan. I may say 
here that though this House and the othei 
House passed with acclamE tion the 
Defence of India Act at the time it was 
presented we expected that Government 
would exercise the powers under the 
Defence of India Rules for the economic 
consolidation of the country. It is 
noteworthy that on account of the desire 
of Governments run by the ruling party in 
the States to retain the autonomy of the 
States, the Government of India has not 
exercised the Defence of India Rules in 
favour of consolidation of agriculture, and 
to that extent the Government has signally 
failed in seeing that agricultural 
production reaches the target expected 
under the Plan-Sir, Sardar Swaran Singh 
said the other da- in Ernakulam that if 
agricultural  production     was to increase 

there had :o be unified control at various 
levels. I had made the suggestion on the 
floor of this House and I repeat it here 
that State autonomy is not completely 
consistent with national planning, and we 
have now reached a stage when we must 
have unified control of agricultural 
production in the States. I do not want 
that the Constitution should be amended 
for this purpose, but it is possible for the 
Government of India to locate an Adviser 
with the Agriculture Departments of tlie 
various States, who will advise the State 
Governments on agricultural production 
and will also be an ex-officio member on 
the Planning Board of the State; in other 
words, we establish a link through the 
location of the Adviser between the 
Agriculture Department and the Planning 
Commission and thus seek to bring about 
uniform control over agricultural 
production. 

Am I to continue, Sir? 

THE VICE-CHAIRMAN (SHRI M. P. 
BHAHGAVA): Yes, there are still ten 
seconds more. 

SHRI A. D. MANI: Now, Sir, I feel that 
unless some such step is taken by the 
Planning Commission and the 
Government of India and the Chief 
Ministers' Conference   .   .   . 

THE VICE-CHAIRMAN: You may 
continue tomorrow. 

The House stands adjourned till 11 
A.M. tomorrow. 

The House then adjourned at 
five of the clock till eleven of 
the clock on Tuesday, the 25th  
February,  1964. 
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